
 

IN THE HIGH COURT OF ORISSA,CUTTACK        

Realisation of Court Fees received towards NOT READY 

Certified Copy Applications        

Date : 17.03.2022  

SL

. 

No

. 

Name of 

Applicant 
C.A.No. 

Date of 

Applicatio

n 

Case No. 

Cour

t 

Fee 

Typ

e 

Rejec

t 

Statu

s 

   

1 PRATIK DASH 
14766/202

2 
17.03.2022 WP(C)/37257/2021 10 C 

    

2 PRATIK DASH 
14769/202

2 
17.03.2022 WP(C)/37251/2021 10 C 

    

3 ANIL SAHOO 
14772/202

2 
17.03.2022 WP(C)/6533/2022 10 C 

    

4 P.K.JENA 
14775/202

2 
17.03.2022 WP(C)/11465/2015 10 C 

    

5 R.C.MALLICK 
14777/202

2 
17.03.2022 WP(C)/4626/2012 10 C 

    

6 
RANJIT 

MOHANTY 

14786/202

2 
17.03.2022 ABLAPL/5291/2020 10 C 

    

7 H.K. DASH 
14790/202

2 
17.03.2022 ABLAPL/5185/2020 10 C 

    

8 
BISWANATH 

BEHERA 

14792/202

2 
17.03.2022 ABLAPL/2089/2020 10 C 

    

9 D. NAYAK 
14800/202

2 
17.03.2022 SA/102/1996 10 C 

    

10 T.K. NANDA 
14803/202

2 
17.03.2022 CMAPL/364/2021 10 C 

    

11 
KALI PRASAD 

MOHANTY 

14805/202

2 
17.03.2022 CRLMC/456/2022 10 C 

    

12 P.K. MAHALI 
14807/202

2 
17.03.2022 FAO/327/2020 10 C 

    

13 P.K.PARIDA 
14812/202

2 
17.03.2022 FAO/35/2022 10 C 

    

14 S SWAIN 
14814/202

2 
17.03.2022 FAO/35/2022 10 C 

    

15 S SWAIN 
14815/202

2 
17.03.2022 MACA/6/2022 10 C 

    

16 
B.N. 

SAMANTARAY 

14816/202

2 
17.03.2022 FAO/295/2021 10 C 

    

17 P.K. MAHALI 
14819/202

2 
17.03.2022 MACA/17/2022 10 C 

    

18 R.K. 14821/202 17.03.2022 WPC(OAC)/3050/2018 10 C 
    



MOHABHOI 2 

19 P.K.PARIDA 
14823/202

2 
17.03.2022 MACA/447/2021 10 C 

    

20 S.B. UDGATA 
14824/202

2 
17.03.2022 WPC(OAC)/3050/2018 10 C 

    

21 MD.ABID 
14827/202

2 
17.03.2022 TRP(C)/29/2022 10 C 

    

22 S.K. PARIDA 
14844/202

2 
17.03.2022 WP(C)/20430/2012 10 C 

    

23 M.JATI 
14845/202

2 
17.03.2022 WP(C)/18997/2012 10 C 

    

24 S.CH. DAS 
14861/202

2 
17.03.2022 WP(C)/7104/2012 10 C 

    

25 S. K. PARIDA 
14863/202

2 
17.03.2022 CMP/203/2022 10 C 

    

26 
ARUNDHATI 

SAHU 

14867/202

2 
17.03.2022 CMP/547/2019 10 C 

    

27 P. K. BEHERA 
14869/202

2 
17.03.2022 WP(C)/3495/2022 10 C 

    

28 MAGA BEHERA 
14870/202

2 
17.03.2022 WP(C)/4709/2022 10 C 

    

29 B.K. DALAI 
14871/202

2 
17.03.2022 WP(C)/1571/2022 10 C 

    

30 
ANIL KUMAR 

DAS 

14876/202

2 
17.03.2022 WP(C)/6397/2022 10 C 

    

31 S. SWAIN 
14878/202

2 
17.03.2022 MACA/663/2020 10 C 

    

32 B.B. MALLICK 
14880/202

2 
17.03.2022 WP(C)/6580/2022 10 C 

    

33 D.K. SAHOO 
14887/202

2 
17.03.2022 WP(C)/6729/2022 10 C 

    

34 
R.K. 

MOHAPATRA 

14893/202

2 
17.03.2022 WP(C)/13858/2009 10 C 

    

35 D.K. SAHU 
14895/202

2 
17.03.2022 WP(C)/6751/2022 10 C 

    

36 T.K. MOHANTY 
14898/202

2 
17.03.2022 WP(C)/10279/2003 10 C 

    

37 M. BEHERA 
14899/202

2 
17.03.2022 WP(C)/10279/2003 10 C 

    

38 M. BEHERA 
14900/202

2 
17.03.2022 WP(C)/11883/2010 10 C 

    

39 M. BEHERA 
14902/202

2 
17.03.2022 WP(C)/14386/2010 10 C 

    

40 J.SAHOO 
14903/202

2 
17.03.2022 WP(C)/2268/2011 10 C 

    

41 T.K.NAYAK 
14904/202

2 
17.03.2022 ITA/29/2018 10 C 

    



42 D.K. SAHOO 
14906/202

2 
17.03.2022 WP(C)/6748/2022 10 C 

    

43 M. BEHERA 
14917/202

2 
17.03.2022 WP(C)/178/2003 10 C 

    

44 
JYOTI RANJAN 

SAHOO 

14919/202

2 
17.03.2022 OJC/3203/1999 10 C 

    

45 S.K.BISWAL 
14921/202

2 
17.03.2022 WP(C)/7279/2016 10 C 

    

46 N. RAO 
14922/202

2 
17.03.2022 WP(C)/22906/2015 10 C 

    

47 A K SAHOO 
14923/202

2 
17.03.2022 WP(C)/19794/2010 10 C 

    

48 P.C.BEHERA 
14924/202

2 
17.03.2022 WP(C)/14425/2014 10 C 

    

49 
B.K. 

MAHARANA 

14926/202

2 
17.03.2022 OJC/1979/2000 10 C 

    

50 N.K. NAYAK 
14930/202

2 
17.03.2022 WP(C)/6665/2022 10 C 

    

51 M MOHANTY 
14936/202

2 
17.03.2022 WP(C)/5263/2022 10 C 

    

52 P.P. RAO 
14937/202

2 
17.03.2022 WP(C)/6325/2022 10 C 

    

53 M MOHANTY 
14938/202

2 
17.03.2022 WP(C)/5265/2022 10 C 

    

54 R.K. MISHRA 
14939/202

2 
17.03.2022 WPC(OAC)/414/2012 10 C 

    

55 L.D. SAHOO 
14941/202

2 
17.03.2022 WP(C)/6171/2022 10 C 

    

56 B.K.SETHI 
14943/202

2 
17.03.2022 WP(C)/32228/2021 10 C 

    

57 D.K. SAHU 
14947/202

2 
17.03.2022 ITA/56/2018 10 C 

    

58 R.R. NAYAK 
14948/202

2 
17.03.2022 BLAPL/11359/2021 10 C 

    

59 M N MOHANTY 
14949/202

2 
17.03.2022 CRLMP/421/2022 10 C 

    

60 S SAMAL 
14953/202

2 
17.03.2022 CRLMP/434/2022 10 C 

    

61 
D. D. 

MOHANTY 

14963/202

2 
17.03.2022 WP(C)/32802/2021 10 C 

    

62 P.K. BEHERA 
14964/202

2 
17.03.2022 WP(C)/10237/2015 10 C 

    

63 R.C. MISHRA 
14968/202

2 
17.03.2022 WP(C)/5440/2022 10 C 

    

64 S.C. DASH 
14969/202

2 
17.03.2022 WP(C)/18973/2009 10 C 

    

65 MAHESWAR 14971/202 17.03.2022 WP(C)/3676/2022 10 C 
    



JATI 2 

66 

RAMESH 

CHANDRA 

MISHRA 

14972/202

2 
17.03.2022 WP(C)/5441/2022 10 C 

    

67 J.R.KAR 
14975/202

2 
17.03.2022 WP(C)/18973/2009 10 C 

    

68 

RAMESH 

CHANDRA 

MISHRA 

14976/202

2 
17.03.2022 WP(C)/5442/2022 10 C 

    

69 P. K. SWAIN 
14979/202

2 
17.03.2022 WP(C)/2514/2022 10 C 

    

70 

RAMESH 

CHANDRA 

MISHRA 

14980/202

2 
17.03.2022 WP(C)/5444/2022 10 C 

    

71 H.JENA 
14981/202

2 
17.03.2022 WP(C)/18973/2009 10 C 

    

72 

RAMESH 

CHANDRA 

MISHRA 

14982/202

2 
17.03.2022 WP(C)/5446/2022 10 C 

    

73 D.K. BISOI 
14983/202

2 
17.03.2022 WP(C)/6372/2022 10 C 

    

74 P. C. DAS 
14984/202

2 
17.03.2022 CRLA/255/2019 10 C 

    

75 

RAMESH 

CHANDRA 

MISHRA 

14985/202

2 
17.03.2022 WP(C)/5447/2022 10 C 

    

76 

M/S 

JYOTSNARANI 

RATH 

14986/202

2 
17.03.2022 

CONTC(CPC)/481/201

7 
10 C 

    

77 R.K.BARIK 
14987/202

2 
17.03.2022 WP(C)/15615/2008 10 C 

    

78 

RAMESH 

CHANDRA 

MISHRA 

14988/202

2 
17.03.2022 WP(C)/5450/2022 10 C 

    

79 

M/S 

JYOSTNARANI 

RATH 

14990/202

2 
17.03.2022 

CONTC(CPC)/480/201

7 
10 C 

    

80 M.R. ROUTRAY 
14991/202

2 
17.03.2022 WP(C)/6474/2022 10 C 

    

81 A K SAHOO 
14993/202

2 
17.03.2022 CMP/201/2022 10 C 

    

82 M.R. ROUTRAY 
14994/202

2 
17.03.2022 WP(C)/6463/2022 10 C 

    

83 A.K. PARIDA 
14997/202

2 
17.03.2022 WP(C)/6613/2022 10 C 

    

84 M.R. ROUTRAY 
15000/202

2 
17.03.2022 WP(C)/6472/2022 10 C 

    

85 D.K. SAHU 15002/202 17.03.2022 WP(C)/6372/2022 10 C 
    



2 

86 T K MOHANTY 
15003/202

2 
17.03.2022 CMP/810/2021 10 C 

    

87 D.K. BISOI 
15005/202

2 
17.03.2022 WP(C)/6375/2022 10 C 

    

88 D.K. BISOI 
15007/202

2 
17.03.2022 WP(C)/6377/2022 10 C 

    

89 P.K.DASH 
15008/202

2 
17.03.2022 JCRLA/37/2021 10 C 

    

90 D.K. BISOI 
15009/202

2 
17.03.2022 WP(C)/6378/2022 10 C 

    

91 D.K. BISOI 
15010/202

2 
17.03.2022 WP(C)/6395/2022 10 C 

    

92 G. JAYASINGH 
15011/202

2 
17.03.2022 WP(C)/6712/2021 10 C 

    

93 J. D. MUDULI 
15012/202

2 
17.03.2022 WP(C)/6712/2021 10 C 

    

94 N. R. PANDA 
15013/202

2 
17.03.2022 WP(C)/7690/2017 10 C 

    

95 
M/S.AJAYA 

KU.PRADHAN 

15014/202

2 
17.03.2022 WP(C)/7690/2017 10 C 

    

96 J. D. MUDULI 
15015/202

2 
17.03.2022 WP(C)/32860/2020 10 C 

    

97 
R. K. 

MOHAPATRA 

15016/202

2 
17.03.2022 WP(C)/5723/2019 10 C 

    

98 
S.R. 

TRIPATHY 

15017/202

2 
17.03.2022 WP(C)/5723/2019 10 C 

    

99 M. NAYAK 
15019/202

2 
17.03.2022 ARBA/34/2019 10 C 

    

100 N.ROUT 
15022/202

2 
17.03.2022 OJC/6046/1999 2 O 

    

101 P K LENKA 
15023/202

2 
17.03.2022 WP(C)/40542/2021 2 O 

    

102 L.D.SAHOO-A 
15024/202

2 
17.03.2022 WPC(OAB)/3/2012 4 U 

    

103 P K LENKA 
15025/202

2 
17.03.2022 WP(C)/22726/2021 2 O 

    

104 S.C. DASH 
15026/202

2 
17.03.2022 WP(C)/11155/2014 4 U 

    

105 S C DASH 
15027/202

2 
17.03.2022 WP(C)/5057/2022 4 U 

    

106 J.P.KAR 
15028/202

2 
17.03.2022 WP(C)/2638/2022 4 U 

    

107 J KAR 
15029/202

2 
17.03.2022 WP(C)/1811/2022 5 U 

    

108 P K LENKA 
15030/202

2 
17.03.2022 WP(C)/14039/2021 2 O 

    



109 PK LENKA 
15031/202

2 
17.03.2022 WP(C)/14041/2021 2 O 

    

110 I.PANDA 
15032/202

2 
17.03.2022 WP(C)/3158/2004 5 U 

    

111 P K LENKA 
15033/202

2 
17.03.2022 WP(C)/14042/2021 2 O 

    

112 I.PANDA 
15034/202

2 
17.03.2022 WP(C)/9051/2004 5 U 

    

113 I.PANDA 
15036/202

2 
17.03.2022 WP(C)/9048/2004 5 U 

    

114 P K LENKA 
15037/202

2 
17.03.2022 WP(C)/6877/2021 2 O 

    

115 I.PANDA 
15039/202

2 
17.03.2022 WP(C)/9049/2004 5 U 

    

116 P K LENKA 
15040/202

2 
17.03.2022 WP(C)/9665/2021 2 O 

    

117 D PRADHAN 
15041/202

2 
17.03.2022 WP(C)/2475/2020 5 U 

    

118 R.K.BARIK 
15042/202

2 
17.03.2022 WP(C)/26315/2021 5 U 

    

119 K.C.NAYAK 
15043/202

2 
17.03.2022 WP(C)/212/2022 5 U 

    

120 K.C.NAYAK 
15044/202

2 
17.03.2022 WP(C)/215/2022 5 U 

    

121 M.R.MALLA 
15045/202

2 
17.03.2022 WP(C)/19295/2018 5 U 

    

122 PK LENKA 
15046/202

2 
17.03.2022 WP(C)/14038/2021 2 O 

    

123 S.B.UDGATA 
15047/202

2 
17.03.2022 ABLAPL/1870/2022 5 U 

    

124 I.PANDA 
15048/202

2 
17.03.2022 OJC/3203/1999 5 U 

    

125 J KAR 
15050/202

2 
17.03.2022 CONTC/1577/2022 5 U 

    

126 N.ROUT 
15051/202

2 
17.03.2022 CONTC/135/2022 5 U 

    

127 
S.CH. 

SUNDARA 

15052/202

2 
17.03.2022 WP(C)/2879/2014 10 C 

    

128 G.C.SWAIN 
15053/202

2 
17.03.2022 CONTC/6104/2021 5 U 

    

129 G.C.SWAIN 
15055/202

2 
17.03.2022 CONTC/6100/2021 5 U 

    

130 S.K. MISHRA 
15056/202

2 
17.03.2022 FAO/644/2020 10 C 

    

131 G.C.SWAIN 
15057/202

2 
17.03.2022 CONTC/6099/2021 5 U 

    

132 DILLIP SAMAL 15058/202 17.03.2022 WP(C)/5955/2022 10 C 
    



2 

133 G.C.SWAIN 
15059/202

2 
17.03.2022 CONTC/6098/2021 5 U 

    

134 G.C.SWAIN 
15062/202

2 
17.03.2022 CONTC/6097/2021 5 U 

    

135 P K LENKA 
15063/202

2 
17.03.2022 WP(C)/22724/2021 2 O 

    

136 
S.S. 

MOHAPATRA 

15064/202

2 
17.03.2022 OJC/11568/1999 10 C 

    

137 G.C.SWAIN 
15065/202

2 
17.03.2022 CONTC/6096/2021 5 U 

    

138 
S.S. 

MOHAPATRA 

15066/202

2 
17.03.2022 OJC/11568/1999 10 C 

    

139 G.C.SWAIN 
15067/202

2 
17.03.2022 CONTC/24/2022 5 U 

    

140 
BHUBAN MOHAN 

BHUYAN 

15068/202

2 
17.03.2022 CONTC/4940/2021 10 C 

    

141 G.C.SWAIN 
15069/202

2 
17.03.2022 CONTC/22/2022 5 U 

    

142 L.D. SAHU 
15070/202

2 
17.03.2022 WP(C)/18606/2018 10 C 

    

143 
B S 

PANIGRAHI 

15071/202

2 
17.03.2022 CRLMC/1841/2021 5 U 

    

144 G.K.NANDA 
15072/202

2 
17.03.2022 WP(C)/5199/2022 10 C 

    

145 P.K.BEHERA 
15073/202

2 
17.03.2022 MATA/20/2022 5 U 

    

146 M.N.MOHNATY 
15074/202

2 
17.03.2022 WP(C)/39219/2021 10 C 

    

147 B.K.DAS 
15075/202

2 
17.03.2022 WP(C)/16002/2020 10 C 

    

148 S.DASH 
15076/202

2 
17.03.2022 WP(C)/31621/2021 6 U 

    

149 K.C.SAMAL 
15077/202

2 
17.03.2022 WP(C)/1671/2022 10 C 

    

150 D.K. JENA 
15078/202

2 
17.03.2022 WP(C)/7044/2022 10 C 

    

151 R.C.MALLICK 
15079/202

2 
17.03.2022 WP(C)/6173/2022 10 C 

    

152 H S MOHANTY 
15080/202

2 
17.03.2022 WP(C)/28679/2019 10 U 

    

153 A.S. MOHANTY 
15081/202

2 
17.03.2022 RPFAM/42/2022 10 C 

    

154 S.SWAIN 
15086/202

2 
17.03.2022 FAO/176/2021 10 C 

    

155 B.B. ROUTRAY 
15087/202

2 
17.03.2022 BLAPL/349/2022 10 C 

    



156 
JAYAKRISHNA 

MOHAPATRA 

15088/202

2 
17.03.2022 BLAPL/1433/2022 10 C 

    

157 GANESH SAHOO 
15089/202

2 
17.03.2022 BLAPL/9690/2021 10 C 

    

158 H.P. OJHA 
15090/202

2 
17.03.2022 BLAPL/681/2022 10 C 

    

159 

KISHORE 

CHANDRA 

PRADHAN 

15093/202

2 
17.03.2022 WP(C)/4650/2022 10 C 

    

160 
R.K. 

MOHABHOI 

15095/202

2 
17.03.2022 WP(C)/6731/2022 10 C 

    

161 J.GHOSH 
15098/202

2 
17.03.2022 FAO/176/2021 10 C 

    

162 
SOMANATH 

MITRA 

15099/202

2 
17.03.2022 BLAPL/11637/2021 10 C 

    

163 S BARIK 
15101/202

2 
17.03.2022 SA/132/1986 5 U 

    

164 S. P. SAHOO 
15102/202

2 
17.03.2022 WP(C)/33917/2020 5 U 

    

165 S. SWAIN 
15103/202

2 
17.03.2022 MACA/180/2021 10 C 

    

166 S. P. SAHOO 
15104/202

2 
17.03.2022 WP(C)/34606/2020 5 U 

    

167 P.K.PARIDA 
15105/202

2 
17.03.2022 MACA/10/2021 10 C 

    

168 
R.K.MOHAPATR

A 

15107/202

2 
17.03.2022 MACA/10/2021 10 C 

    

169 S. SWAIN 
15108/202

2 
17.03.2022 MACA/181/2021 10 C 

    

170 
BIJAY KUMAR 

DALEI 

15109/202

2 
17.03.2022 BLAPL/10190/2021 10 C 

    

171 M. R. SAHOO 
15113/202

2 
17.03.2022 ABLAPL/5199/2020 10 C 

    

172 
R.K. 

MOHAPATRA 

15114/202

2 
17.03.2022 MACA/477/2020 10 C 

    

173 M.K. PANI 
15118/202

2 
17.03.2022 CRLMC/455/2022 10 C 

    

174 B.B. BEHERA 
15119/202

2 
17.03.2022 RSA/59/2020 10 C 

    

175 S. SWAIN 
15120/202

2 
17.03.2022 FAO/700/2020 10 C 

    

176 S BARIK 
15121/202

2 
17.03.2022 WP(C)/7084/2012 5 U 

    

177 
ASHUTOSH 

MOHANTY 

15122/202

2 
17.03.2022 CONTC/78/2022 10 C 

    

178 
S.K. 

BHANJADEO 

15123/202

2 
17.03.2022 BLAPL/9512/2021 10 C 

    



179 BABITA SAHU 
15126/202

2 
17.03.2022 BLAPL/7610/2021 10 C 

    

180 D. PARIDA 
15127/202

2 
17.03.2022 BLAPL/6702/2021 10 C 

    

181 M. NAYAK 
15128/202

2 
17.03.2022 BLAPL/8473/2021 10 C 

    

182 P.K. LENKA 
15130/202

2 
17.03.2022 BLAPL/8450/2021 10 C 

    

183 M. R. BARIK 
15132/202

2 
17.03.2022 WP(C)/12335/2021 10 C 

    

184 J.SAHOO 
15135/202

2 
17.03.2022 WP(C)/9049/2004 10 C 

    

185 J.SAHOO 
15136/202

2 
17.03.2022 WP(C)/9051/2004 10 C 

    

186 J.SAHOO 
15137/202

2 
17.03.2022 WP(C)/9048/2004 10 C 

    

187 
MANOJ KUMAR 

PANI 

15140/202

2 
17.03.2022 CRLMP/402/2022 10 C 

    

188 R. R. DAS 
15141/202

2 
17.03.2022 WP(C)/3734/2022 10 C 

    

189 B.K. BEHERA 
15142/202

2 
17.03.2022 BLAPL/9512/2021 10 C 

    

    
Total  1642 

     


